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ORTGINAL APPLICATION NO. 962/94. f 19 6 - A &F
SHRI N.PADMANABHA. » \ 'Cqésfﬁ . ... APPLICANT »
e @M@ ,

MINISTRY OF DEFENCE cees RESPONDENTS_iF
CORAM : HON’BLE SHRI B.S.HEGDE, MEMBER (.1} .
HON’BLE SHRI P.P.SRIVASTAVA, MEMBER (A)

PO

‘. TRIBUNAL’S ORDER : DATED : 12.12.1994

o o
Shri S.P.Saxena for the applicant.

Shri R.K.Shetty for the respondents s@q&gg that he has filed

niv to the 0.A. today.

The learned Counsel for applicant seeks 2 weeks time to file

#oinder. Time granted.

Any further promotion will be subject to the outcome of this -
0. A
e ‘i*""w ) ‘ . . .
W) Adjourned to 15/2/95 for completiof of plieadings before the
¢ 4 : ings t
Registrar. Certified True Copy
COPY TO :- , Ceatral #~dma Tribunal,
Bomi.y ench.
i. Shri N. Padmanabha, C/0 Shri S.P.Saxena, Advocate.

2. Ministry of Defence through Shri R.K.Shetty,/Aqvocate.




